
Act Nb.  XXIV of 1948 

An Act further to sdpnd the I n d h  Aircraft Act, 1934 

\ (Published in, the Gaaet e  of ~ n d i a  Eact~ao~dinary ,  Ea4.  I V ,  ' 

HEREAS it ir eqedient \urt,hcr to arnsnd the Iodinrl Aircraft Act. W 1934 (XXII oi 1931) for th purposes heroinafter appearing; t 
I t  is hereby enacted as follows: - t  
1. Short title.-This Act may calle I the Indian Aircraft (dmendm en t )  

Act,. 1948. 

2.  mendm me it of section 1 of Act II sf 1934.-For sub-s cciion (2) o 
section 1 of the Indian Aircraft Act, 193 (hereinaft~r called the aaid Act), the 
following shall be substituted :- 

P 2. 

'B 
?+ "(2) It extends to the m?lole of Tndia,$a:zd applies atyo-- 

(a) to British subjects and servan!,~ f the Crown in  w;g PI.: t of India t 
(b) to British subjects who are in any p x t  of India wheretre~ 

tlley may be ; and 

(o) to, and to the persons on, air.iror$Et regis~ered ill India +her- the 
m1 y be." 

3. Amendment of certain sections of Act IT of 1934.-In sections otho r 
!]an qect'on 1 of the said Act, for the worda "the rovincee .vhere,ver they occur, 
ho word "India" shall be substituted. 
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